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M/s. GramorHONE Co. Lp.,
CALCUTTA

3617. SHR1 ARJUN SINGH BHADORIA:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state:

(a) whether the Gramophone Co. Ltd.,
Calcutta has been in monopoly control of
manufacturing gramophone records and
gramophones in India and whether it is
entively a British concern;

(b) the total amount of foreign exchange
earned from the exports of its products;

(c) whether it is afact that exports are
under-invoiced and profits remitted direct
to Bngland from their offices in the import-
ing countries; and

(d) if, so. the action taken in the matter?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
MJs. Gramophone Co. of India (P) L.,
Calcutta, who was the only manufacturer
of mechanical gramophones, discontinued
production from August 1964. They are
at present the only firm manufacturing
gramophone records in India, although two
other units, whose schemes have been ap-
proved, are yet to implement the manu-
facturing programme.
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The Gramophone Co. of India (P) Ltd.,
was registered in August 1946 and Mijs.
Gramophone Co. Ltd., Calcutta had been
functioning as a branch of the present
company of the same name incorporated in
U.K. The proposal of the Gramophone
Co. of India (P) Ltd. for conversion of the
India Branch of the Gramophone Co. Ltd.
into a wholly owned subsidiary of the UK.
Company as well as the intention to offer
shares to Indian public in stages has been
approved by the Government.

(b) Exports of gramophone records
mainly accounted for by this Company
during the past two years are as follows,
the other items of export being negligible:-

Year Value
1965-66 Rs. 20-32 lakhs
1966-67 Rs. 38-89 lakhs

(©) and (d). Noreport of any such irregu-
larity has been received
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